
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 268 of 2026 

IN THE MATTER OF: 

PAWAN KUMAR SHARMA       …Applicant 

Versus 

STATE OF HARYANA & ORS.           …Respondent(s) 
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S. No Particulars Page No.  
1.  Interim Report of Joint Committee in compliance of Order 

dated 04.05.2025 along with photographs 
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Filed Through:  
           

  
Rahul Khurana, Advocate 

9811894060 
rkhuranalegal@gmail.com 
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